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DELHI LEGISLATIVE ASSEMELY SECRETARIAT ®
i TR 'BULLETIN PART-II

(-General 1ﬁ¥6rﬁéfiﬁﬁ“relating"to Legislative & other matters )

Friday, October 09, 1998 / Ashwina 17, 1920 (Saka) -

. DETENTION AND RELEASE OF MEMBERS
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__ The following message addressed to the Hon 'ble Speaker, Delhi
Vidhan Sabha was receiiéh'from Addl. Dy. Commissioner of Police,

vSOuth”District, New Delhi on 08.10.1998 &~

. 1 have the honour to inform you that Shri Parvez Hashmi,
'MIA, Okhla, Ch. Shish Pal, MIA, Tughalakabad and Shri Matin
Ahmed, MLA, Seelampur alongwith @ = 82 sypporters were
detained u/s 65 of Delhi Police Act at Police Station
Lajpat Nagar from 1.45 P.M, to 5.30 P.M. on 07.10.98, for
creafiné'hindrance and stopping the work and traffic at -
-~ Jamia Milia Islamia University.

{ They were released at 5.30 P.M., on the same day
1.e.07.10.1998."

P.N. GUPTA
SECRETARY



